Division Bench
NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA

C.P. (1.B) No.213/KB/2017

Present: Hon’ble Member (J) Shri Vijai Pratap Singh
Present: Hon'ble Member (J) Shri K.R.Jinan
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Ld. Counsels for the operational creditor and the corporate
debtor are present.

Resolution Professional (RP) has not submitted any progress

report. RP is directed to submit the progress report latest by
14/09/2017.

List the matter on 14/09/2017 for further order.
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